
THE HIGH COURT OF ORISSA, CUTTACK
Letter No. 5125 (30 / [)are :28.03.2024

From;
Akhil Kumar Paschimakabat,
Registrar (Admn.) I/c

To
'I'he District & Sessions.ludge,..............(All)

Sub. :llolding of Morning Sittings of the District & Subordinate Courls.

Sir / Madam,

I am directed to say that the Court have been pleased to decide that the morning

sitting of District & Subordinate courts at all places in the State shall commence from

08.04.2024 (Monday) from 7.00 A.M. to 1.00 P.M. wirh a rccess of half an hour from

10.00 A.M. to 10.30 A.M. and rhe Court sitting shall be liorn 7.30 A.M. to 12.30 p.M.

except at Berhampur, Chhatrapur, Bhubaneswar, Koraput Sadar and Puri Sadar

till last working day of the Summer Vacation.

All Subordinate Courts and the respective Bar Associations in your Judgeship be

intimated accordingly.

Yours faithfully,

Sil-

REGISTRAR (ADMN.)Iic

Mcnro No. 5126 (100) I l)ate:2 8.03.2021

Copy lbrwarded to thc Addl. Registrar-cum-Principal Secretary to I lon'ble thc
chief .lustice / Joint Registrar-curn-Principal Sccretary / All A.D.R.-curn Addl. principal
secretarics / All Asst. Rcgistrar-cum- Sr. Sccrclaries /AIl Secretaries to thc I lon'ble
Judges ol'the court / All of flcers ol the court / All Superintendents of thc court for
inlormation and necessan action.

"\b
Assl. Reg r (listt.)

Menro No. 5127 (5) / Date : 28.03.2 021

copy tbrwarded to the Direcror. odisha Judicial Acadc,ry. Curtack/ principal
Secretary to the Govt. of odisha. Ilomc/ [-arv Dcptt. Bhubancsrvar / Director General
Police. cuttack/ l.G. of Prisons. odisha. Bhubaneswar. fbr inlbrrnation and neccssary
action.

$

\

Asst. Regis ra
b

( I.lst t. )



copy forwarded to the Director. (News), Doordarshan, Bhubaneswar / Director
(News), All India Radio, cuttack / Manager, orv, Bhubaneswar/ News Editor, Kanak
News, Bhubaneswar. for inforrration with request to Telecast / Broadcast the same fbr
inlormation of general public.

Menro No. 5l 2 8 (1) lDate : 28.03.202.1

Asst. mnn#,

W^
Asst. Registrir (Estt.)

Memo No. 5129 (4) / Dare : 28.03.2024

copy forwarded to the. Editor, The Samaj / The Sambad / 'r-he prameya / The
Dharitri for information with a request to publish in their esteem daily for iniormation
of general public.

\M6,,^
Asst. Registf6} 1f str.;

Memo No. 5130 / Date : 28.03.2024

copy forwarded to ofrcer In-charge, NIC, orissa High Court, cuttack for
information with request to Upload the same in l.he website foi infbrmation of general
public.


